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Report in OA 300/2024 —Suo Motu before
Hon’ble National Green Tribunal (Chennai Bench)

The waste segregation plant and dumping yard operated by the Munnar Grama
Panchayath (located at Kallar, Munnar) attracts wild animals including “wild
elephants and Gaur to the area. All types of waste. including food, plastics, glass
bottles, metal waste, rotten vegetables, etc. collected under the jurisdiction of Murlnar
Panchayath is being taken to the plant area and dumped there. Since the area is open
without any boundary wall/ solar fenolng/ trenches, the wﬂdlrfe mcludlng Elephants
and Gaur is seen freely coming to the plant area and feed on rotten vegetables, food
| | waéte lmi_xe:d with hazardous materials including plastiicsr Kallar area is Cont_inuous o
Kennan Devan Hills proposed ReéerVe Forest and.Anemudi Reserve Forest. Wild
animals move from Anamudi Reserve Forest to Kannan Devan Hills proposed
_Reserve Forest through Kallar area. Migration of wildlife from Anamudl Reserve
r__Forest to Kannan Devan Hills propooed Reserve Forest was. occurrmg prev1ously
, onIy for a relatrvely short perlod of trme However these days owmg to the easy
.‘avaxlabrhty of waste in Kallar plant The mrgratlon has become more frequent and
duratxon longer and sometimes wild animals continue to camp in the area for weeks.

- This" open dumping of waste” Wlt_hout “any “Botiidarywall has attracted” wildlife fromi
- nearo'y Anamudi Reserve Forest aﬂd'Kannan Devan Hills proposed Reserv'e Forest.
Th_is’ rrroverrlent of wildlife in’cluding Elephant_s and 'G_ziur have beoo_ine a threat to the
' life of the workers of the Waste T re.atment Plant. Further, the Ka[ler Waste -
Treaﬁrrent Plant is located on the side of Munner-Kallar-Lekshrni road and the

” passers by also have become prone to the attack of w1ldlzfe camping in the area.

After notlcmg the presence of Wlldhfe 1n the Kallar plant and the threats
related, Divisional Forest Officer, Munnar has informed Munsniar Grama Panchayath

to erect Solar fencing/ Elephant Proof Trench around the d_umping yard and to avoid
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dumping of waste outside dumping yard (Letter No.MR-03/23 dt.15/05/23, Letter
No.MR-03/24 dt.12/01/24 and Letter No.MR-84/24 dt. 06/12/24 of Divisional Forest

Officer, Munnar). This is submitted for favour of information and necessary action.

Dr. Pamod G Krishuan IFS-
Additional Principal Chief Conservator of Forests
(Administration) & Chief Wildlife Warden, Kerala
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